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sumption, industrial consumption and
agricultural consumption ;

(b) whether it is a fact that Andhrg
Pradesh is one. of the neglected states in
this regard ; and

(c) if so, whether any preferential treat-
ment is contemplated in this regard in so
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far.as: relatively power deficit States are
concerned ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
ROWER: (SHRI SIDDHESHWAR
PRASAD) : (a) Details, of electricity.
consumption during 1965-66 in different
States categorywise are given below

Electricity consumption in Million KWH

Si. No. State
Domestic Industrial Agricultural Others Total.
1. Maharashtra. 48 3,297 90 882 4.7
2. West Bengal 510. 3,010 4 541 4,065
3. Madras 214 1,792 820 396 3,222
4. Uttar Pradesh 191 1,640: 316 225 2,372
5. Punjab 114 1,916 2u 109, 2,350
6.  Bihar 6l 1,397 29 46 1933
7. Gujarat 142 1,42¢ 101 132 1,796
8. Mysore 131 1,036 66 149 1,382,
9. Andhra Pradesh 86 575, 173 215 1,048
10. Madhya Pradesh 74 869 12 ) 1,028
11. Orissa 30 882 2 63 977
12, Kerala 90 603 24 33 750
13. Rajasthan 39 199 20 68 326
14. Assam % % B 22,9 71
15. Jammu & Kashmir - - Not — -
available
16. Nagaland 0.6 0.1 - 0.3 I.
tb) It will be seen that during 1965-66. (c) whether it is a fact that 30 power

Andhra Pradesh occupied the ninth pesi-
tion with regard to the electricity consump-
tion among the 16 States.

(c) Power production in various States
is being planned on the basis of power
demands that gre expected to arise from
various categories of Efforts.
are also being made to expediate commis+
sioning of new Schemes in States which
are relatively deficient in power supply.

Irvigation and Pewer Projects

7993. SHRI K. NARAYANA RAO:
Will the Minister of IRRIGATION AND
POWER be pleased to state : ’

(a) how many power and irriggtion
projects have been completed singe the
Independence with foreign participation ;

(b) the nature of assistance and tho
details thereof ;

projects had been completed with the
American gq.nv;ip‘a’xioq ; and

(d) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI SIDDHESHWAR
PRASAD): (a) to (d). The requisite
information is given in statements I & 11
placed in the Table of the House. [Placed
in Library, See No. Lt 975{168].
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Price Structure of 1. O. C. Lubricating Qil

7995. SHRI MADHU LIMAYE :
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state ¢

(a) whether Government have made
any inquiry injo the price structure of the
lubricating oils produced/marketed by the
products of the Indian Oil Corporation ;

(b) whether these prices are higher by
10 to 15 per cent than the prices of other
producers ; and

(c) if so, the steps taken by Govern-
ment to reduce costs and prices of the
Jndian Qil Corperation ?
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THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH) : (a)
Base lubricating oils are not yet produced
in the country except for a small produc-
tion of low grade lubricates at Digboi
Refinery of the Assam Oil Company. Pro-
duction of base lubricating oils at Barauni
Refinery is in trial stage. No inquiry has,
therefore, yet been made in the price
structure of lubricating oils produced in

“the country.

(b) Except for a few special grades, the
prices of the lubricating oils marketed by
the Indian Oil Corporation are on a par
with the prices of the oils marketed by the
other oil companies.

(c) Continuous efforts are made by
the Indian Oil Corporation to import base
stocks at competitive prices subject to
quality requirements for certain special
grades.

Liabilities of Indian Oil Corporation

7996. SHRI MADHU LIMAYE:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state :

(a) whether it is a fact that the liabili-
ties of the Indian Oil Corporation at
present are in the neighbourhood of Rs. 34
crores ;

(b) the losses suffered as a result of
payment of interests on these liabilities ;

(c) whether any steps have been taken
to liquidate the liabilities quickly ; and

(d) whether any inquiry has been
ordered into the failure of the officials to
liquidate these liabilities expenditiously ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND OF SOCIAL WEL-
FARE (SHRI RAGHU RAMAIAH) : (a)
Customers’ outstandings of the Marketing
Division of the Indian Oil Corporation
which amounted to Rs. 34.72 crores as on
31.12.67 have been brought down to under
Rs. 29 crores as on 31.3.1968.

(b) The grant of credit to major cust-
omers is a normal feature of the marketing
of petroleum products in India and interest
on customers’ outstandings forms a part
of the normal operational expenditure of





